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NAME OF THE COMPANY: LB Stock Holding Lid.
Vis.
M/s. DCM Shriram Industries Ltd. & Ors,

SECTION OF THE COMPANIES ACT: 397/398
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ORDER

Learned counsel for the applicant-petitioner and learned counsel for the
proposed respondent-22 have completed their arguments . On behalf of Sr. Counsel Shri
Ganju further time has been sought for completing the arguments.
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